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NATIONAL HIGHWAYS AUTHORITY OF INDIA
CORRIGENDUM

New Delhi, the 20th January, 2025

F. N0.11011/19/2014-Admn.— In the National Highways Authority of India, F. N0.11011/19/2014-Admn.,
the National Highways Authority of India (Recruitment, Seniority and Promotion) Regulations, 2024 published on
30" December, 2024, in the Official Gazette of India, Extraordinary, Part-111, Section-4, the following corrigenda are
made, namely:-

(i) At Sl. No.7 relating to the post of Chief General Manager (Technical) at page No.129, line No.5 of
Column (12), the words “Not Applicable” shall be inserted.

(i) At Sl. No.10 relating to the post of Manager (Technical) at page No.135, line No.43 and 44, for the
words “on regular basis.” read as “for a period of 04 years on regular basis.”

(iii) At Sl. No.45 relating to the post of Chief General Manager (Land Acquisition) at page No.178, line
No.2 of Column (2), for number ‘02’ read as ‘01’.

(Iv) The following ‘Index to the Schedule’ shall be inserted before the Schedule annexed to the
National Highways Authority of India (Recruitment, Seniority and Promotion) Regulations, 2024 published on 30
December, 2024, in the Official Gazette of India, Extraordinary, Part-111, Section-4:-

INDEX TO THE SCHEDULE
SI. No. Name of the Post Page No.
(A) Chief General Manager level
1. Chief General Manager (Planning and Statistics) 121
2. Chief General Manager (Standardization, Research, Development and Quality) 122
3. Chief General Manager (Safety) 124
4, Chief General Manager (Financial Analyst) 125
5. Chief General Manager (Contract Management) 126
6. Chief General Manager (Utility Shifting) 127
(B) Technical Cadre
7. Chief General Manager (Technical) 128
8. General Manager (Technical) 130
9. Deputy General Manager (Technical) 132
10. Manager (Technical) 134
11. Deputy Manager (Technical) 136
(C) Finance and Accounts Cadre
12. Chief General Manager (Finance and Accounts) 138
13. General Manager (Finance and Accounts) 139
14. Deputy General Manager (Finance and Accounts) 141
15. Manager (Finance and Accounts) 142
16. Deputy Manager (Finance and Accounts) 143
17. Assistant Manager (Finance and Accounts) 146
18. Accountant 147
(D) Administration Cadre
19. Chief General Manager (Administration and Human Resource) 148
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Sl. No. Name of the Post Page No.
20. General Manager (Administration) 149
21, Deputy General Manager (Administration) 150
22, Manager (Administration) 151
23. Assistant Manager (Administration) 152

(E) Secretarial Cadre
24, Senior Principal Private Secretary 154
25. Principal Private Secretary 154
26. Private Secretary 155
217. Personal Assistant 156
28. Stenographer 157

(3] Rajbhasha Cadre
29. Deputy Director (Official Language) 158
30. Assistant Director (Official Language) 159
31. Senior Translation Officer 160
32. Junior Translation Officer 162

(G) Information Technology Cadre
33. Chief General Manager (Information Technology) 163
34. General Manager (Information Technology) 165
35. Deputy General Manager (Information Technology) 166
36. Manager (Information Technology) 167
37. Deputy Manager (Information Technology) 169

H) Legal Cadre
38. Chief General Manager (Legal) 169
39. General Manager (Legal) 170
40. Deputy General Manager (Legal) 172
41. Manager (Legal) 173

U] Environment Cadre
42. General Manager (Environment) 174
43. Deputy General Manager (Environment) 175
44, Manager (Environment) 176

@) Land Acquisition Cadre
45, Chief General Manager (Land Acquisition) 178
46. General Manager (Land Acquisition and Estate Management) 179

(K) Media Relations Cadre
47. Deputy General Manager (Media Relations) 180

(L) Library Cadre
48. Senior Librarian and Information Officer 181
49. Librarian 182
50. Library and Information Assistant 183

(M) Isolated Posts
51. General Manager (Electronics) 183
52. General Manager (Transport Planner) 184
53. General Manager (Transport Economist) 185
54. Deputy Manager (Vigilance) 186
55. Caretaker and Storekeeper 187
56. Protocol Assistant 188
57. Senior Receptionist 190
58. Receptionist 190
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Sl. No. Name of the Post Page No.
59. Senior Record Keeper 191
60. Administrative Assistant (Stores) 191
61. Staff Car Driver 192
62. Senior Multi-Tasking Staff 192
63. Multi-Tasking Staff 193
64. Electrician 193

2.

Other contents of the said notification shall remain unchanged.

VISHAL CHAUHAN, Member (Administration)

[ADVT.-111/4/Exty./910/2024-25]

Foot Note: The Principal regulation was published vide notification No.11011/19/2014-Admn. dated 30" December,

2024 in the Gazette of India, Extraordinary Part I11, Section 4, dated 30" December, 2024.

EXPLANATORY MEMORANDUM

Anything done or omitted to be done prior to notification of this corrigendum shall not be affected by promulgation of
this corrigendum.
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